
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 26.03.2019 (TUESDAY) 

Court – II 

                                                            10:30 AM 

 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical). 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 44 of 2019 

Tumkur Vajram Shetty 

Jayawanth & Anr. 

Vs. 

Agile Labs Pvt Ltd & Ors. 

 

M.Pretham  

2.  Comp. App. (AT) 

No. 46 of 2019 

Neurosynaptic Communications 

Pvt. Ltd & Ors. 

Vs. 

The Registrar of Companies, 

Bangalore 

Gurminder Dhami  

 

For Hearing 

3.  Comp. App. (AT) 

(Ins) No. 805 of 

2018 

Jaihind Automation Pvt. Ltd. 

Vs. 

J.J. Plastalloy Pvt. Ltd. 

Sandeep Ranjan  

4.  Comp. App. (AT) 

No. 25 of 2018 

Smruti Shreyans Shah 

Vs. 

The LokPrakashan Ltd. &Ors. 

With 

VivekSibal 

AnushreePrashitKapdia 

Priyanka Rathi 

Mahesh 

Agarwal 

Rajeev Kumar 

Neeha 

NagpalPavan 

S.Gudiawaa 

Garima Bajaj 

5.  Comp. App. (AT) 

No. 32 of 2018 

Smruti Shreyans Shah 

Vs. 

The LokPrakashan Ltd. &Ors. 

Anushree Kapadia Mahesh Agarwal 

Rajeev Kumar 

NeehaNagpalPavanS

Gudiawala Garima 

Bajaj 

6.  Comp. App. (AT) 

No. 264 of 2018 

 

 

Adroit Trade Pvt. Ltd. (Struck 

Off) 

Vs.                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                     

ROC, Chennai 

Nesar Ahmed 

Rohit Chaudhary 

P.S. Singh 

7.  Comp. App. 

(AT) No. 315 of 

2018 

 

Arti Meenakshi Muthiah 

Vs. 

MCTM Global Investments 

Pvt. Ltd. & Ors. 

Nikhil Nayyar Namitha 

Mathews 

8.  Comp. App (AT) 

No. 322 of 2018 

 

Dhananjay Krishnanath 

Gaikwad & Ors. 

Vs. 

Tuljabhavani Cold Storage 

Pvt. Ltd. & Anr. 

Aaditya A. Pandey Samrat K. 

Shinde-R1 

Kaushik Poddar 

(R-2) 

 

 

 

 

 

 

 

 

 



 

                                                                       02.00 PM 

 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical). 

 

For Orders 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A No. 1060 in 

Comp. App. (AT) 

No. 207 of 2017 

 

Belfin Spa & Ors. 

Vs. 

Cima Shyam Springs Pvt. Ltd & 

Ors. 

Armin Wandrewala 

Akshay Vani 

Himanshu Vij 

Anisha Mahajan 
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